FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate

Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF JASMINE COMMODITIES PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor JASMINE COMMODITIES PRIVATE LIMITED
2. Date of incorporation of corporate debtor 02/01/2008
3. Authority under which corporate debtor is incorporated / | Registrar of Companies, Kolkata
registered
4. Corporate Identity No. / Limited Liability Identification | U51109WB2008PTC121339
No. of corporate debtor
5. Address of the registered office and principal office (if any) | C/O. KIFTA, 203, SARAT BOSE ROAD, 3RD
of corporate debtor FLOOR, NR-CANARA BANK BUILDING,
KOLKATA, West Bengal 700029
6. Insolvency commencement date in respect of corporate | 08/04/2025 (Order received through counsel on
debtor 09/04/2025 at 3:21 p.m.)
7. Estimated date of closure of insolvency resolution process 05/10/2025
8. Name and registration number of the insolvency | Hemi Gupta, Registration No. IBBI/IPA002/IP-
professional acting as interim resolution professional N00147/2017-18/10383
9. Address and e-mail of the interim resolution professional, | B-84 Takshila Colony, Near Medical College, Garh
as registered with the Board Road , Meerut, Uttar Pradesh ,250004
hemigupta@rediffmail.com
10. Address and e-mail to be used for correspondence with the | B-84, Takshila Colony, Garh Road, Near Medical
interim resolution professional College, Near K L International School, Meerut
(U.P.) — 250004
cirp.jasminecommodities@gmail.com
11. Last date for submission of claims 22/04/2025
12. Classes of creditors, if any, under clause (b) of sub-section | Based upon the information available with the
(6A) of section 21, ascertained by the interim resolution | Ministry of Corporate Affairs, there is no class of
professional Creditors
13. | Names of Insolvency Professionals identified to act as | NOT APPLICABLE
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms and Web link: https://www.ibbi.gov.in/

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal, Kolkata Court I in C.P. No. (IB) 271/KB/2024 has ordered
the commencement of a corporate insolvency resolution process of the JASMINE COMMODITIES PRIVATE LIMITED on

08/04/2025 (Copy of order received through counsel on 09/04/2025).

The creditors of JASMINE COMMODITIES PRIVATE LIMITED, are hereby called upon to submit their claims with proof
on or before 22/04/2025 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

Date and Place

: Hemi Gupta
IBBI/IPA002/IP-N00147/2017-18/10383
: 10™ April, 2025, Meerut
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ROSEDALE DEVELOPERS PRIVATE LIMITED

DEUTSCHE BANK AG

punjab national bank
(Govt. Of India Undertaking)

Tiona cigis1El aids

(TR TSR BT SUHH)

# Brook House, 1st Floor, 9 Shakespeare Sarani, Kolkata - 700071

OPERATING IN REAL ESTATE INDUSTRY AT KOLKATA : : i
[Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution CIRCLQE\ g:; l:)ll?f(’oll(lgl It':f% 0 Os Oc:UET:aﬁiT::Eallsiliwla@nrnﬁa(:?iﬁaranI’ PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTY
Process for Corporate Persons) Regulations, 2016] ! . b The Undersigned being the Authorized Officer of DEUTSCHE BANK AG, having its office at Brooke House, 1st Floor, 9 Shakespeare Sarani, Kolkata — 700071 under Securitization and
RELEVANT PARTICULARS NOTICE FOR CHANGE IN LOCATION Reconstruction of Financial Assets and Enforcement of Security Interest (SARFAESI) Act, 2002 ( The Act), and in exercise of power conferred under section 13(2) read with Rule 3 of the
1. |Name of the corporate debtor along with PAN & ROSEDALE DEVELOPERS PRIVATE LIMITED In our endeavor nsoli nd strenathen our servi r m security interest ( Enforcement) Rule 2002, issued demand notice on the date mentioned below calling upon the borrower/s to repay the amount as mentioned below within 60 days from the
CIN/LLP No. PAN: AADCRO508E otu © d?ﬁ ? ”to c_o SB? datﬁ /gffc'j st ?Pgt .eb rc\)‘u ti 5€ | ;es ;0 Cilu b esrt?f? detd date of notice / date of receipt of the said notice. The Borrower having failed to repay the amount, notice is hereby given to the Borrower and the public in general that the undersigned has
CIN: U45201WB2004PTC100084 customers e ollowing Branc Ice of Funjab National Bank will be shifted 1o taken possession of the property mortgaged with the Bank, described herein below, to recover the said outstanding amount, in exercise of powers conferred on me under section 13(4) of the
2. |Address of the Registered Office Plot No - Il, Block - 3, Rajarhat, Newtown, West| | the new premises by 31/05/2025. Act read with Rule 8 of the Rules. The sale will be done by the undersigned through e-auction platform provided at the website: https://www.bankeauctions.com on “AS IS WHERE IS BASIS
S — ﬁe:gal-700156 Branch/Office Name| Present Address | New Address after shifting ANDAS IS WHAT IS BASIS” as per the brief particular given hereunder.
. orwebnsiie AL -
4. [Details of place where majority of fixed assets|Kolkata (West Bengal) NSE GPA'\;SAB(%SSSOO) Netaji Subhash F}IQOIng NOS744Y MV?Idhg?) 2DhagJa, ol Name ol B ZESCRI(I:LIO{N O[F) I:IIMOVABLE PROPERTY/IES - 5
arelocated Engineering College | Rabindra Sarani, Ward 02 under ame ofthe Borrower | 5 4 iec Description emand Notice Date __Reserve Price ) Date/ Time
5. |Installed capacity of main products/services _|N.A. ‘ under CO:Kol (South) | Garia South 24 PGS |  Rajpur Sonarpur Municipality No.| & Co-Borrower perty g Outstanding Amount :&%ﬁ%ﬂ;g-ﬂ\?ﬁs — EMD ____ [;Qfe" ic':'li?:e of
6. Qual_mty and val_ue of main products/ services|As per the audited Balance Sheet drawn up to West Bengal-700152| PS - Narendrapur, PO - Dhalua via 1. |Mis. U K Traders|All that Flat being No. 2C having a (Secured debt) Minimum Bid E - Auction
soldin lastfinancial year 31.03.2024 : f Enhance Amount
Quartity [ Value (RS Panchpota, Kolkata 700152 (Borrower), Mr.|superBuiltup area of 1100 Sq.ft. more Date: 10.02.2020 AN 21042025 12.05.2025
: : - Uttam Kumar|or less on the Second Floor (South- ate: 10.02. ¢ No. Rs. .04.2025, .05.2025,
S - NA. NIL We request our locker holders to take necessary precautionary steps to avoid Chatterjee (Co-|East-West) facing consisting 3 Bed| Rs, 22671280.95as on | 078494027010068 39.20.000.00 1:00AMt02:00 | 4.0 PM
8 Futher Gealls 60 st ovaTable el Detals can e SoughTby send i damage to their belongings lying inside the lockers by 20/05/2025. You may Borrower), Mrs.|Rooms, 1 Dining-Cum-Drawing, 106 02 2020 + interest + Alc Name - T PM
" tatements wih schedg‘es) oo donrs Lot ol reeog e ST Sendnganemal- remove your belongings from the locker and place them back when the locker Susmita Chatterjee|Kitchen, 1 Toilet, 1 W.C. and 1| nieres Rs. 3.92.000.00
4 s years, cirp.rosedale@gmail.com ) . . ; other charges Deutsche Bank AG S. 9,92,000.
creditors are available at URL: cabinets are shifted to the new premises on or before 31/05/2025. (Co-Borrower) Verandah and Car Parking Space (10% Of the
9. |Eligibilty for resolution applicants under section Details can be sought by sending an email- Howe;ver, we shall take all necessary precautions while shif.ting‘ the chkers to new measuring more orless 100 54t in the Ground Floor of the said bulding constructedon \ EMDf,th Reserve Price)
- 35%'“2 Of“he C°.df '?a"a”ab'.e at UfR';: . ggz-;°5$gg|2%@gmall.com premises. Allour customers, locker holders and general public will continue to obtain the said land being K.M.C. Premises No. 360A, Upendra Nath Banerjee Road, locally ame of the Rs. 25,000.00
) Dai afe orrec;np 0 _e_xprelsT_ITOf interes! ’ th Apri banking facilities /services as before 31/05/2025 onwards from new premises. known as 132/1, Upendra Banerjee Road, Police Station Behala, (Now Parnashree) Beneficiary - (Bid Inc. Amount)
rez;u‘iioﬁzg:“ocaﬁ{gv's'ona It of prospective, ih May 2025 We solicit cooperation of our existing customers of the above office for the Kolkata - 700060. Deutsche Bank AG
1. Last date for submission of objections fo|11thMay2025 aforesaid shifting and assure them that our new office is better equipped with IFSC- DEUT0784PBC
12.|provisionalist . . resources and will extend services to all our customers in more effective and The e-Auction is being held on “AS IS WHERE IS” and “AS IS WHAT IS BASIS”.
13. Datel of |ssu|§ of final list of prospective|21stMay 2025 efficient manner. CIRCLE HEAD | |1. Tothe best of knowledge and information of the Authorised Officer, there is no encumbrance on any property. However, the intending bidders should make their own independent inquiries
7 rDe:toeug?ni:g?emZ?tisnformation memorandum| ZistNiay 2025 CO: KOL(S) regarding the encumbrances, title of property/ ies put on auction and claims/ rights/ dues/ effecting the property, prior to submitting their bid. The e-Auction advertisement does not constitute
‘|evaluation matrix and re quest for resoluto n stiay 09/04/2025 and will not be deemed to constitute any commitment or any representation of the bank. The property is being sold with all the existing and future encumbrances whether known or unknown
plansto prospective resolution applicants to the bank. The Authorised Officer/ Secured Creditor shall not be responsible in any way for any third party claims/ rights/ dues. 2. It shall be the responsibility of the bidders to inspect and
75,  Last date for submission of resolution plans | 20th June 2025 satisfy themselves about the asset and specification before submitting the bid. The inspection of property/ies put on auction will be permitted to interested bidders on 21st April 2025
76.[Process emailid to submit Expression of Interest cirp.rosedale@gmail.com between 11 AM to 2 PM. 3. The interested bidders shall submit their EMD through Web Portal: https://www.bankeauctions.com (the user ID & Password can be obtained free of cost by

Nitin Daga

Resolution Professional

In the Matter of Rosedale Developers Private Limited

(CIRP Recommencedvide Hon'ble NCLT, Kolkata Bench order dated 03.04.2025)
IP Registration no. IBBI/IPA-001/IP-P02213/2020-21/13405

Regi d and cor address of RP:

P-68, Sector-A, Metropolitan Co-Operative Housing Society Limited,
PS- Pragati Maidan, Canal South Road, Kolkata, West Bengal, 700105

Date :11th April 2025
Place : Kolkata

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
JASMINE COMMODITIES PRIVATE LIMITED

RELEVANT PARTICULARS

1.|Name of Corporate Debtor JASMINE COMMODITIES PRIVATE LIMITED bidder, the amountalrleadydeposited shall be forfeited and prloperty shall be putto re-aqction and'the defaulting Purchaser/ BiFjdersthI have no claim/rightin respegt of property orany gart

2.| Date of incorporation of Corporate Debtor |02/01/2008 @) Logon to https://myaccount.tataplayfiber.com/Selfcare/ to access of the sum already paid towards the purchase thereof. 8. The immovable property described herein above shall remain and be in sole risk of the successful purchaser in all respects including
- the status in the -Web-based Complaint Monitoring System. i i i irmati i ; i

3. |Authority under which Corporate Debtor is |Registrar of Companies, Kolkata € status in the -Web-based Complaint Monitoring System loss and damage by fire or theft or other accidents, and other risks from the date of confirmation of the Sale by the undersigned Authorised Officer . The successful bidder shall not be

incorporated / registered

U51109WB2008PTC121339

~

. |Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor

o

Clo Kifta, 203, Sarat Bose Road, 3rd Floor, Nr-Canara
Bank Building, Kolkata, West Bengal- 700029

. |Address of the registered office and
principal office (if any) of Corporate Debtor

o

. |Insolvency commencement date in

08/04/2025 (Order received through counsel on
respect of Corporate Debtor

09/04/2025 at 3:21 p.m.)

7. |Estimated date of closure of insolvency | 05/10/2025 - - ) - - Special Instructions - 15. Bidding in the last moment should be avoided in the bidders own interest as neither the DEUTSCHE BANK AG nor Service provider will be responsible for any
resolution process Registered Office: Unit 306, 3 Floor, Windsor, Off C.S.T. Road, Kalina, lapse/failure (Internet failure/power failure etc.) in order to ward-off such contingent situations bidders are requested to make all necessary arrangements / altematives such as power supply
8. |Name and Registration number of the Hemi Gupta Santacruz (East), Mumbai 400098 CIN U64204MH2015PTC267808 back-up etc, so that they are able to circumvent such situation and are able to participate in the auction successfully.

Reg. No.:IBBI/IPA002/IP-N00147/2017-18/10383
AFA Valid Upto : 21.12.2025

insolvency professional acting as Interim
Resolution Professional

©

. |Address & email of the interim resolution

B-84 Takshila Colony, Near Medical College,
professional, as registered with the board

Garh Road , Meerut, Uttar Pradesh-250004
Email : hemigupta@rediffmail.com

&

@

TATA PLAY FIBER"

Dear Customers, We at Tata Play Broadband Private Limited (‘TPBB') are
committed to provide you with the best possible service. In case the
services are unsatisfactory or you have any queries, you may contact us
asunder:

Write to us at care@tataplayfiber.com

Q' TPBB Customer Care Number: 1-800-120-7777 (24x7 toll-free).

Remember to take the docket/ complaint number of your
complaint/ query.

If you find our response unsatisfactory or your complaint

unaddressed, you may appeal to Mr. Surjeet Mahapatro (Appellate
Authority) Email: appellateauthority@tataplayfiber.com or call:

7982616399 (9:30 am to 6:30 pm, Mon-Friday).

We urge you to make all payments online mode only, strictly on the

Tata Play Fiber App or Tata Play self-care portal. Tata Pla

TPBB does not accept any payments, recharge or installation

charges in cash or a third party link and TPBB shall not be

responsible for any wrong payments or fraudulent activity or losses
caused to customer due to any unauthorised third party link.

For all other terms & conditions, please visit www.tataplayfiber.com

TATA and TATA PLAY FIBER are trademarks of Tata Sons Private Limited.
Used under License by Tata Play Broadband Private Limited.

y Fiber /

Sanjeev Yadav - Authorised Officer, DEUTSCHE BANK AG

registering name with https://www.bankeauctions.com) through Login ID & Password. The EMD shall be payable through NEFT in the account mentioned above. After Registration (One
Time) by the bidder in the Web Portal, the intending bidder/ purchaser is required to get the copies of the following documents uploaded in the Web Portal before the Last Date & Time of
submission of the Bid Documents viz. i) Copy of the NEFT/RTGS Challan or Demand Draft; i) Copy of PAN Card; i) Proof of Identification/ Address Proof (KYC) viz. self-attested copy of
Voter ID Card/ Driving License/ Passport etc.; without which the Bid is liable to be rejected. UPLOADING SCANNED COPY OF ANNEXURE-II &1l (can be downloaded from the Web Portal:
https//www.bankeauctions.com) AFTER DULY FILLED UP & SIGNING IS ALSO REQUIRED. The interested bidders who require assistance in creating Login ID & Password, uploading
data, submitting Bid Documents, Training/ Demonstration on Online Inter-se Bidding etc., may contact M/s. C1 India Pvt Ltd, Udyog Vihar, Phase 2, Gulf Petrochem building, Building No.
301, Gurgaon, Haryana. Pin: 122015, E-mail ID : support@bankeauctions.com, Support Helpline Numbers : 124-4302020/21/22/23, 7291981124 | 1125 / 1126, Sales Enquiries :
sales@bankeauctions.com, 7291981129 and for any property related query may contact Authorised Officer: Mr. Sanjeev Yadav; Mobile No: 9830538075, e-mail ID:
sanjeev.yadav@db.com during the working hours from Monday to Saturday. 4. The interested bidder must submit their Bid amount (not below the Reserve Price) and required documents
(mentioned in Point No. 3) on/ before 13th May 2025 up to 4:00 PM and after going through the Registering Process (One time) and generating User ID & Password of their own, shall be
eligible for participating the e-Auction Process, subject to due verification (of the documents) and/ or approval of the Authorised Officer. EMD also can be deposited in the bank by way
demand draft favoring “Deutsche Bank AG EMD” the same will be returned to unsuccessful bidder. 5. The properties shall not be sold below the Reserve Price fixed. 6. During the Online
Inter-se Bidding, Bidder can improve their Bid Amount as per the ‘Bid Enhancement Amount’ (mentioned above) or its multiple and in case bid is placed during the last 5 minutes of the closing
time of the e-Auction, the closing time will automatically get extended for 5 minutes (each time till the closure of e-Auction process), otherwise, it l automatically get closed. The bidder who
submits the highest bid amount (not below the Reserve Price) on the closure of the e-Auction Process shall be declared as a Successful Bidder by the Authorised Officer/ Secured Creditor,
after required verification. 7. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders shall be
refunded. The Earnest Money Deposit shall not bear any interest. The successful bidder shall have to deposit 25% of the sale price, adjusting the EMD already paid, within 24 hours of the
acceptance of bid price by the Authorised Officer and the balance 75% of the sale price on or before 15th days of conveying the confirmation of the sale or within such extended period as
agreed upon in writing by and solely at the discretion of the Secured Creditor as per Rule 9 of the Security Interest ( Enforcement ) Rule 2002.. In case of default in payment by the successful

entitled to annul the sale at any ground of whatsoever is nature. 9. The prospective qualified bidders may avail online training on e-Auction from M/s. C1 India Pvt. Ltd. prior to the date of e-
Auction. Neither the Authorised Officer/ Bank nor M/s. C1 India Pvt. Ltd. shall be liable for any Internet Network problem and the interested bidders to ensure that they are technically well
equipped for participating in the e-Auction event. 10. The purchaser shall bear the applicable stamp duties/ additional stamp duty/ transfer charges, fee etc. and also all the statutory/ non-
statutory dues, taxes, rates, assessment/electricity charges, fees etc. owing to anybody. 11. The Authorised Officer is not bound to accept the highest offer and the Authorised Officer has
the absolute right to accept or reject any or all offer(s) or adjourn/ postpone/ cancel the e-Auction without assigning any reason thereof. 12. The bidders are advised to go through the detailed
Terms & Conditions of e-Auction available on the Web Portal of M/s. C1 India Pvt. Ltd., https://www.bankeauctions.com before submitting their bids and taking partin the e-Auction 13. The
publication is subject to the force Majeure clause. 14. This Notice is also notice to the abovesaid Borrower under Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

STATUTORY 30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
The borrower/ guarantors are hereby notified to pay the sum as mentioned above along with interest and ancillary expenses before the date of e-Auction, failing which the property will be
auctioned/ sold and balance dues, if any, will be recovered with interest and cost.

Date: 11.04.2025 Place: Kolkata

>

.| Address and e-mail to be used for
correspondence with the Interim

B-84, Takshila Colony, Garh Road, Near Medical College,
Near K L International School, Meerut (U.P.) - 250004

Resolution Professional Email : cirp.jasminecommoditi com P ion Ty
11 Lastdateorsubmissionf s 220205 == CONTAI CO-OPERATIVE BANK LTD B) Encumbrancas on property
12, Classes of creditors, if any, under clause (b) | Based upon the information available with the | a> ) ) . - c) Reserve Price

of sub-section (6A) of section 21, ascertained | Ministry of Corporate Affairs, there is no class of Head Office: Contai, Purba Medinipur, West Bengal, PIN-721401 | Sl Name & Address of the Borrower/ Description of d) EMD Amount

by the Interim Resolution Professional Creditors CONTAI CO-OPERATIVE Phone No. (03220) 255 180 /255 536 E-mail: ho@ccbl.in Website: www.ccblin | No. Guarantor(s)/Legal Heir(s) & Branch Property e) Bid Incremental Amount
13,/ Names of insolvency professionals identified | Not Applicable = m - - - f) Date & Time of e-Auction

to actas authorised representative of creditors APENDIX-V—A See proviso to rule 8 (6 IeNotlce for Sae of movable Properties i g) Outstanding Amount

inaclass (three names for each class) E-Auction Sale notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Descrifion of ffised Assel Symbolic P -
1 T R Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 7.| (Borrower) Description of securitised Asset:  a) Symbolic Possession

{(a) Relevant forms and (a) Web link: https://www.ibbi.gov.in/ "MAA ARATI LAUHA SHILPALAYA, Prop- Rabindra Nath | Dist: Purba Medini b) No

(b) Details of authorized representatives Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described N » P " Ist: _Purba Medinipur, -

; ) ) ) ) > Rana, S/o - Late Monoranjan Rana, Vill+P.O- Namaldiha, P.S- | P.S+ P.O- Contai, Mouza - | €) Rs. 20,00,000.00
are available at: Immovable property mortgaged/charged to the Secured Creditor, the Symbolic Possession of which has been taken by the Contai Dist- Purba Medini Pin- 721427 H N dih L No: | d) Rs. 2,00,000.00
Notice is hereby given that the National C Law Tribunal. Kolkata Court | in C.P. No. (IB Authorized officer of Contai Co-operative Bank Ltd., Secured Creditor, will be sold on "As is where is", "As is what is", and ontal, Pist- Furba Medinipur, Fin- ardra Namaldiha, J.L. No: " 10.000.00
ofice is hereby given that the National Company Law Tribunal, Kolkata Court | in C.P. No. (IB) h orwont y : Guarantor (s): 427, Khatian No: LR 924, | €) Rs. 10,000.00
271/KB/2024 has ordered the commencement of a corporate insolvency resolution process of the Whatevertherg is" basis, on 14.05.2025, from 12:00 am to 4:00 pm for recovery of amount mentioned against each account, - . . H+P.O- ’ 4 719 14.05.2025
: duetothe Contai C rative Bank Ltd red creditor. 1.Debasish Bhunia, S/o Sahadeb Bhunia, Vill+P.O- | Plot No. 352, 792, 442/

JASMINE COMMODITIES PRIVATE LIMITED on 08/04/2025 (Copy of order received through counsel uetothe Contai Co-operative Bal -, Secured creditor. Kulanjara, P.S- Contai, Dist- Purba Medinipur Pin- 721427 | 870, Nature of land: Jal or From 12.00 PM 4.00 PM
0n09/04/2025). The specific details of the property intended to be brought to sale through e-auction mode are enumerated below. 2.Debkur;lar Bhunia: Slo Sahadeb Bhunia, Vill+P.O- Jaljami, Bastuon Griha. g) Rs. 39,45,473.04
The creditors of JASMINE COMMODITIES PRIVATE LIMITED, are hereby called upon to submit their a) Possession Type Kulanjara, P.S- Contai, Dist- Purba Medinipur, Pin- 721427 [ Mortgagor -Rabindra | a5 on 20.02.2023 with further
claims with proof on or before 22/04/2025 to the interim resolution professional at the address mentioned b) Encumbrances on property 3.Debobrata Bhunia, S/o Sahadeb Bhunia, Vill+P.O- | Nath Rana. up-to-date/ accrued interest,
againstentry No. 10. sl. Name & Address of the Borrower/ b . c) Reserve Price Kulanjara, P.S- Contai, Dist- Purba Medinipur, Pin- 721427 costs and charges etc.

. ) T ) . escription o :
ISs::R?S:l;L?rrsg:ﬂtﬁlrﬁ s?oaglfis#b?rg[t):egcIa(l)r;sovrvlljth g;’:&igr{ig\;cet;rgc means only. All other creditors may No. Guarantor(s)/Legal Heir(s) & Branch Pro;’:erty :)) Emanﬁzﬁ:r:tal Amount Branch- Contai Main Branch (with 10 minute extension to
Quk P . .pJ. P y _— Sdl f) Date & Time of e-Auction the last highest bid)

of false or proofs of claim shall attract penalties. - ) Outstanding A " — —
Hemi Gupta __ _ g g.|W/S MAITI CONSTRACTION, Prop- Sri Sanatan Maiti, S/o- Description of securitised Asset: | a) Symbolic Possession
Date : 10.04.2025  Interim Resolution Professional for Jasmine Commodities Private Limited 1. | M/S A.KWelding Works, Prop- Sri. Aniruddha Ghora, S/O- Description of securitised Asset: | a) Symbolic Possession *[Late Adwaita Maiti (Borrower) Vill-Tentulia, Sarrang, P.O- |Dist: Purba Medinipur, P.S-| b) No.
Place: Meerut Regn. No.: IBBI/IPA002/IP-N00147/2017-18/10383 Sri Gobinda Charan Ghora (Borrower) Vill-Durgachak | Dist: Purba Medinipur, P.S: | b) No. Jahalda, P.S- Egra, Dist- Purba Medinipur, Pin-721443 Egra, A.D.S.R.O- Egra,| c)Rs. 67,94,617.00
. Colony F Block, P.O+ P.S. Durgachak, Dist- Purba Medinipur, | Haldia, A.D.S.R-Sutahata, | €) Rs. 8,50,000.00 Guarantor (s): Mouza - Tentulia, JL No: 3,( d) Rs. 6,79,462.00
WestBengal-721602 Mouza-Tentulbere, J.L NO | d) Rs. 85,000.00 1. Sri Sudhangshu Sekhar Payra, S/o-Rakhal, Vill- |Khatian No-461, Plot No-| e) Rs. 10,000.00
Guarantor (s): - 170, Khatian No- 16/1, | €) Rs. 10,000.00 Ramkrishnapur, P.O- Baranehari, P.S- Egra, Dist- Purba |R.S & L.R. 599/926, Area-| f) 14.05.2025
1.Sri Snehasish Chakraborty, M-NO- M-321, S/o Gobinda | 496/2 (Hal),Plot No-1302, | f) 14.05.2025 Medinipur, Pin-721429 09.000 Decimal, Nature of| ~ From 12.00 PM 4.00 PM
Chandra Chakraborty, Vill+ PO - Purba Srikrisnapur, P.S- | Area:-4 Decimal, Nature of From 12.00 PM 4.00 PM 2. Sri Surya Kanta Das, S/o-Santosh, Vill-Nahanjara, P.O- |land-Bastu g) Rs.62,89,087.30
PROFECTUS PROFECTUS CAPITAL PRIVATE LIMITED Sutahata, Haldia, Dist-Purba Medinipur, Pin-721635 Land - Bastu. g) Rs. 18,90,783.00 Purunda, P.S-Belda, Dist- Paschim Medinipur, Pin-721445 ~ [BOUNDED BY- North-Plot as on 18.02.2021 with further
EBCAPITAL 2. Sri Uday Narayan Shaw, M-NO-D-1178, S/o Sarbeswar [Mortgagor: S ri|ason30.06.2018 with further 3. Sri Achintya Payra, S/o- Gobinda, Vill-Aklabad, Ward- 9 of [N0.598, South- Govt.|up.to-date/ accrued interest,

Registered and Corporate Office address: B/17, 4th Floor, Art Guild House, Behind Shaw, Vill+P.O-Brindabanpur, Dist- Purba Medinipur, Pin- [ Aniruddha Ghora, S/o- [up-to-date/ accrued interest, Egra Municipality, P.O.+P.S-Egra, Dist- Purba Medinipur, Pin- Ecclqdwred Ialnd fﬁrEC""tSi -| costs and charges etc.

R N o 4 . i i elda metal road, East-Plot| . . .
Phoenix Marketcity Mall, Lal Bahadur Shastri Marg, Kurla (West), Mumbai, 400070. 721633 - | S Gobinda Charan |costsand charges etc. 721429 N0.926 of Badal M (with 10 minute extension
Branch: 4th Floor, Sugam P 5/1, Muzaffar Ahmed Street, Kolkata -700016 3 Tulika Chakraborty, M-NO-D-1402, W/ - Sri Snehasish | Ghora, Sri Monoj Kumar | it 10 minute extension to Branch- Contai Main Branch 0926 of Badal Manna,| ™ 't last highest bid)

ranch: f m Paragon zaffar Ahm r - . i R ikri X - Sri i ranch- Contai Main Branc| | .
P PENDIC [RULES ST e i o oy g PS-Suahata, | Ghora, S St Gobinda| ™ et ighest b Woragager oon Sanatan
A Branch- Contai Main Branch Maity.
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) 2. | SriAnup Kumar Das, Slo- Bhabaranjan Das, (Borrower) | DEscrplon o secufised Asset: | a) Symbolic Possession 9.[SK. Akter Ali Shah, Prop. of- “MiS SIRAJ KAJu [Descriptionof securised Asset: [ a) Symbolic Possession
Whereas,The undersigned being the Authorised Officer of the Profectus Capital - [SnAnuP N lan as. helt Dist: Purba Medinipur, P.S:| b) No. PROCESSING”, S/o-Abdul Ali Shah, (Borrower) 1. Dist: Purba Medinipur, P.S:| p) No.
. - AT ) . . Vill-Kasba-Egra, Ward No-1, P.O + P.S- Egra, Dist- Purba h a > - | contai, Mouza - Uttar Darua Rs. 72
Private Limited., under the Securitization and Reconstruction of Financial Assets and e b Egra, A.D.S.R.O: Egra,| c)Rs. 73, 00,000.00 Vill+P.O- Basantia, P.S- Contai, Dist- Purba Medinipur, Pin- ; ; arua, | c) Rs. 72,00,000.00
| . . Medinipur, Pin-721429, y N A.D.S.R-Contai, J.L No: 475,

Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers Guarantor (s): Mouza -Kasba-Egra, J.L| d)Rs. 7, 30,000.00 721442 Khatian No-308(RS) of d) ES- 16%%3%%00

conferred under section 13(12) read with rules 3 of the Security Interest (Enforcement) 1. Sri Bhaba Ranjan Das, S/o- Late Rajani Kanta, 57/1, ’l;‘l":t 23, K“La‘g"”‘t"g%fg%“v e) Rs. 10,000.00 %ﬂ%“"‘;’il_ Slo. Eavar AL Vill Si PO+ ps. |4897(LR). Plot No- f)) 14 05.2025

Rules, 2002 issued a Demand Notice dated 14th January, 2025 calling upon the below Keshab Chandra Sen Street, Poddar Building, P.S-Amherst /%27 8O- =% #1370 f) 14.05.2025 Contsi. et Purba Madine! B 791204 0o T 57 |862(RS)or 968 (LR), Area- 10| ™ £ B0 0 ot 4 00 PM

mentioned Borrowers/Co-Borrowers/Guarantors/ Mortgagors to repay the amount Street, Kolkata-700009. L Apa ' From 12.00 PM 4.00 PM onal, Lis: Furba Viedimipur, ~n-f : Decimal. ! ’

; ; - : . 2. Sri Ashutosh Acharjya, S/o- Kumaresh, Vill- Decimals, Nature of land:[ g) Rs. Rs. 27, 89,756.00 2 Sri Asish Das, S/o- Kanailal, Vill- Dulalpur, P.O- 2. Dist: Purba Medinipur, P.S:| 9) Rs-78,73,889.30
_prhentll)ﬂedd;n th(la-INolglcedb'I?ngRsll)44’92’4212'/_(Rupeis4F(;]1n¥0F205urLakh: N"(;E‘VLTWO Purusottampur, P.O + P.S- Egra Dist- Purba Medinipfjr Pin- |Bastu. Bounded By:- North| 35 on 10.02.2021 with further Khalisabhanga, P.S- Contai, Dist- Purba Medinipur, Pin- [Contai, Mouza-Chalti|as on31.01.2022 with further

ousand Four Hundred Two Only) outstanding as on 14.01. granted under Loan 721429 T ’ ' ' - Govt. acquired land for[ yp.to-date/ accrued interest, 721433 A.D.S.R-Contai, J.L No: 598, |up-to-date/ accrued interest,
account No. PLAPKOL0049307 & PLPTKOL0051730 within 60 days from the date of 3. Sri Subrata Rana, S/o- Late Bankim, Vill- Charaikhiya, |Contai-Belda metal road,| costs and charges etc. 3. Sk. Azad Uddin, S/o- Gofil Uddin, Vill- Srirampur P.O + |Khatian No- 124(RS) or|costs and charges etc.

receipt of the said notice P.O- Satmile, P.S-Contai, Dist- Purba Medinipur, Pin-721452 [SOUth-Ajit Nandi, East-Rest) - i i P:S-Contal, Dist- Purba Medinipur, Pin-721401 1485(LR), Plot No-l i i

' 4. Sri Ajit Kumar Acharjya, S/o- Late Banabehari, Vill+P.O- [of Same Plot, West- Jaydeb (with 10 minute extension to A 1946(RS), Area- 34 Decimal,| (With 10 minute extension

Details of Borrowers/ Co-Borrowers/ Mortgagors (“Borrowers”) . J g ° ly g - ol 2" |Samanta. the last highest bid) Branch- Contai Main Branch Nature- Jal & Plot No- to the last highest bid)

5 N B /CoB 0 B ) Khar, P.S- Patashpur, Dist- Purba Medinipur, Pin- 721429 Mortgagor (s): Sri Bhaba 1947(LR). Area-13 Decimal

r ame of Borrowers/ Co-Borrowers/ Mortgagors (“Borrowers” Branch- Contai Main Branch v : Nature - Jal & Area-10

No Ranjan Das. Decimal, Nature-Bastu

. . o N N . _ nti it . N . | I . 3’

1 [Bimal Biswas, (Tara Maa Enterprise):-73/1/10, Chanditala, Gobardanga, Post 3. 335'"‘ KU")W Jana, Sfo - Late Nagendra Nath Jana, —"7%“}:?_';3‘:8:':Ae;g?;'i;e:r“;est i f,)) Symbolic Possession IZSI— (13 Decimal +10

3 H i H orrower) P . - .

Office Khantura,Police Station-Gobardanga, Near Chandi Temple, Barasat, PIN- Vill-Athilagori, P.O + P.S-Contai, Dist- Purba Medinipur, Pin- | Contal.. AD.S.R- Contai-1, c) Rs. 76, 65,000.00 mortgaged property in the

743273, North 24 Parganas Also at:-Khantura Chanditala, Khantura, Gobardanga 721401 ’ ! ’ Mouza - Athilagori, J.L No:| g) Rs. 7, 66,500.00 above two Mouza-(10

(M), Near Chandi Temple, Barasat, PIN-743273, North 24 Parganas Guarantor (s): ESK??EZE rf:a}ggz"‘fégssé e) Rs. 10,000.00 gec_imall) %374[) D_ecirlna|+23

- . : - - e A . . ) . . - , ecimal) = ecimal.

2 | Kajal Biswas:- 73/1/10, Chanditala, Gobardanga, Post Office-Khantura,Police 1. Nilima Rani Jana, W/o-Asim Kumarjana, Vill- Athilagori, (4554 "Sepek Plot No- 903 f) L"rf:q"‘;gzgo PM 4.00 PM Mortgagor (s): Aktar Ali
Station-Gobardanga, Near Chandi Temple, Barasat, PIN-743273, North 24 DO bS-Contal Dist-Purballedinipur, Pin- 12 1401 . |Hal plot no 1127, Bastu 15| o) 11 93°350.00 Saha i i
Parganas Also at:-Khantura Chanditala, Khantura, Gobardanga (M), Near Chandi P S oo o 90m [Decimal, Sebek Plot No- oS .+ | 10.|Sk.Bahauddin, S/o SK. Sahajamal (Borrower) Description of securitised Asset  a) Symbolic Possession

P.O+ P.S- Contai, Dist- Purba Medinipur, Pin-721401 904, Hal plot no 1130, path[as on 02.03.2023 with Vill-Guaberia, P.O-Tabakhali, P.S- Sutahata, Dist- Purba |Dist: Purba Medinipur, Sub- | b) No.

Temple, Barasat, PIN-743273, North 24 Parganas 3. Chandan Kr. Tewari, S/o- Lt. Digamber Tewari, Vill- |01 Decimal, Sebek plot No-| further up-to-date/ accrued Medinipur, Pin- 721635 T ’ Divn - Haldia, P.S:| ¢)Rs.1,35,000.00
3 | Mandira Majumdar:-73/1/10, Chanditala, Gobardanga, Post Office-Khantura, Serpur Etowaribar, P.S+ P.O- Contai, Dist- Purba Medinipur, - (g0, Hal plot no 1120, Nala| interest, costs and charges Guarantor (s): Sutahata, A.D.S.R-| d)Rs.13,500.00

Police Station-Gobardanga, Near Chandi Temple, Barasat, PIN-743273, North Pin-721423, o 05 Decimal, Sebek Plot No-| etc. 1. Shyamapada Panda, S/o- Lt. Hemchandra Panda, Vill- |Sutahata, Purba Medinipur, | €) Rs. 10,000.00

24 Parganas. Also at:-Khantura Chanditala, Khantura, Gobardanga (M), Near Branch- Contai Main Branch gg%‘;i;rg';‘ ”Tc(’jg;lzi’r;asztg (with 10 minute extension Bangopalpur, P.O + P.S-Sutahata, Dist-Purba Medinipur, Pin- [Mouza- Guaberia, J.L No - | 1) ;4-05~1222(’)50 oM 4.00 PM

Chandi Temple, Barasat, PIN-743273, North 24 Parganas Decimal with griha (ground|  to the last highest bid) 721635 . ) 077_, Khatian le_>- 140, Plot )R':“g 15.328.00

- - - " " y 2. Sourendra Nath Jana, S/o - Bibekananda Jana, Vill- [No -298, Area :-5 Decimal, | 9. 5,19,

4 | Manas Biswas:- 73/1/10, Chanditala, Gobardanga, Post Office-Khantura,Police floor 1100 sq. ft.+first floor Kismat Shibramnagar, P.O + P.S- Bhabanipur, Dist- Purba |Nature of Land - Bastu. as on 30.11.2021 with further
Station-Gobardanga, Near Chandi Temple, Barasat, PIN-743273, North 24 Kn°5 rtsqft Total 18035 ?q-Aﬂ)_ Medinipur, Pin-721657 Mortgagor:- up-to-date/ accrued interest,
Parganas Also at:-Khantura Chanditala, Khantura, Gobardanga (M), Near Chandi szgfg:;a(S)- - Asim 3. Ganesh Chandra Jana, S/o - Netai Jana, Vill -Amlat, P.O + | SK. Bahauddin costs and charges etc.

- — - — - - P.S- Sutahata, Dist - Purba Medinipur, Pin- 721635 with 10 minute extension to
on Te(;r(;ple, Barasat, P”\i.743§73’ﬁ:\lonhd23 Parge:jn;s o dated 1417 ] 2075 4. |Biplab Mandal, S/o Sri Subal Mandal (Borrower) Description of securitised Asset g; f‘ymbollc Possession Branch- Contai Main Branch P ( the last highest bid)
er address are as mentioned in the said Demand Notice date anuary, Vill+P.0-Kumirda, P.S- Marishda, Dist- Purba Medinipur, Pin- | Dist: Purba Medinipur, P.S: 0. - — —
n . T n ] N i - i- . A . y - - E i i
The aforesaid Borrowers having failed to repay the aforesaid amounts, notice is 721444 Marishda, A.D.S.R- Contal- | ¢) R5.13,00,90.00 n. \S/‘|(| iy H%ssalka/o o Adeu'Klflyum‘(Bo"oger)P Descrpionofsecuriised Asset| o) Symbolic Possession
hereby given to the Borrowers/Co-borrowers/Guarantors/Mortgagors and the Guarantor (s} I, Nachinda, Mouza -| d)Rs.1,30,000.00 il-Srigouri, P.O - Akandabari, P.S - Nandigram, Dist- Purba | . b) No.
biic | | that the undersianed has taken P ion of the | bi 1. Saptarathi Mondal, S/o- Gangadhar Mondal, Vill- Karpura, |[Kumirda, J.L No-159, | €) Rs. 10,000.00 Medinipur, Pin- 721650 Dist: Purba Medinipur, | c) Rs. 3,00,000.00

public In general that the undersigned has taken Fossession of the Immovable P.0-Aurai, P.S- Contai, Dist-Purba Medinipur, Pin-721427  |Khatian No- 2083, R.S &| f) 14.05.2025 Guarantor(si: , . | PSi- Nandigram, Sub R.O | d) Rs. 30,000.00

properties described in the Schedule herein (“Immovable Property”) below in 2.Apurba Mukhapadhya, S/o - Late Haradhan |L.RPlotNo-1098 (Bastu)& From 12.00 PM 4.00 PM 1. Asim Kr. Pahari, S/o- Lt. Pundari Kakkhya Pahari, Vill- - Nandigram Mouza- |e) Rs. 10,000.00

N tgt??hpow,edrs Clonfe”‘;ﬁ.0'1‘uhthmdundfirAseqiloznog(zt) of the said act read Mukhapachys Vil West Kumarpur, PO + P:S- Conti, Dist 772(Jel). Nature of Land- IR aTaZ00 Nandigram, PO+ P.S.- Nandigram, Dist- Purba Medinipur, | Srigouri; J.L NO-216. 9 052028 o

with rule ¢ of the said rules on this ay 0 ril, . urba Medinipur Pin-7. astu wi riha & Jal, Area .02, - - ) - . x

The B Cob o " /’\X t p - ticular & th blic i 3. Shyamal Dpey’ S/o - Pulin Bihari Dey, Vill - Kumarpur, P.O + [of Land-30.5 Decimal. |up-to-date/accrued interest, 2. Tapan Hazra, S/o - Lt. Srimanta Hazra, Vill-Kandapasora, | 276, 283, 286, Area :- 12 | g) Rs. 2,53,183.00

€ orrlowers 0 or(owers uarantors .Or gagors In pe_lr Icular € public In - i. Dist- ini in- Mort r: - Sri. Biplab |costsand charges etc. P.O- Durgapur, P.S- Nandigram,, Dist-Purba Medinipur Pin- | decimal, Nature of Land - :

eneral is hereby cautioned not to deal with the aforesaid Immovable Propert P.S- Contai, Dist- Purba Medinipur, Pin-721401 orgago pla as on 30.11.2021 with further

g reby ca ¢ ) perty Branch- Contai Main Branch Mandal. (with 10 minute extension 721631 Bastu, Kala, Pond. up-to-date/ accrued interest

and any dealings with the Immovable Property will be subject to the charge of to the last highest bid) 3. SK. Towfick Mahammad, S/o - Lt. Sk. Abdul Kaiyum, Vill - | Mortgagor SK. Abdul | .o o0 charges etc ?

the Profectus Capital Private Limited, for an aggregate amount of Rs. 44,92,402/- - - - — — - - Mahammadpur, P.O- Nilpur, P.S- Nandigram, Dist- Purba |[Kayum (Father of | . i

(Rupees Forty Four Lakhs Ninety Two Thousand Four Hundred Two Only) 5. | BishnupadaMishra, S/o-Nandadulal Mishra Description of securiised Asset | a) Symbolic Possession Medinipur, Pin-721631 (with 10 minute extension to

outstanding as on 14.01.2025 and further interest payable thereon till its realization VilleP.O-Baruttarhingly, P.S-Bhabanipur, Dist- Purba | Dist: Purba Medinipur, P.S:  b) No. Branch- Contai Main Branch the last highest bid)

e : Medinipur, Pin- 721654 Bhabanipur, Sub R.O-{¢)Rs. 2,70,000.00 — — - -
¢ s , , , PO 1 - E- - D t f tised Asset

The ‘Borrowers’/Co-borrowers’/Guarantors’/Mortgagors’ attention is invited to the Guarantor (s): Sutahata, Mouza - Bar|d)Rs. 27,000.00 12. “K";faf:lé’:rfrgsv;?fak (M No- E-6286) W/o-Sasanka Sekhar Dei:‘t’_" ;:‘S‘;hsiﬁ""’\f:dinis:zr g)) fﬁ”mb“'c Possession

provisions of Section 13(8) of the Said Act, in respect of the time available, o ;sta&?;hl(;;tbg\a_?u?g; MN;E:JisErDFiz’_;/zlqgggo Agadora, Eézirarl,n,gol_gg‘gz pkg Sg_ ?)) 5201505%%%00 Vill-Chandrakona Road, P.O- Dwarigeria (Sat Bankura), P.S- [P.S: Garbeta, Mouza -| ¢) Rs. 55,00,000.

redeem the secured assets. 2. Pulin Maji. Slo - Saday Ch. Maj. Vil + P.O-Dakshin | 1456, Area-2 Decimal. | From 1200 PM 4.00 PM Garbeta, Dist- Paschim Medinipur, Pin-721253 Dwarigeria, J.L No: 672, d) Rs. 5,50,000.00

DESCRIPTION OF THE IMMOVABLE PROPERTY ) Sibramnagar, P.S- Sutahata, Dist-Purba Medinipur, Pin- | Nature of Land-Bastu g) Rs. 4,67,367.00 % Slo-Hi hu Sk Ghosh. Vill- Boval. PO g;s/\;an l!’\llgi (Sl\l)oz_sgg/ﬁg) %)55622’3350'00

(The First Properties):-All That piece and parcel of land measuring about 9.08 721635 Mortgagor (s); Bishnu ; - Amit Ghosh, S/o-Himangshu 10sh, Vill- Boya], F.0O- ; ed : -

) K . . - h as on 30.11.2021 with further Boyal, P.S- Nandigram, Dist- Purba Medinipur, PIN-721656 Area : 7 Decimal, Nature of| ~ From 12.00 PM 4.00 PM

decimals, more or less, forming part of R.S./L.R. Dag no. 346 under L.R. Khatian no. 3.Sudarshan Pradhan, S/o - Lt. Nirmal Pradhan, Vil - | PadaMishra up-to-date/ accrued interest ’ ) " ’ " land: Bastu (P Grih Rs 46,47 961.60

X ! . ; Paranchak, P.O-Khanjanchak, Dist- Purba Medinipur, Pin- P ] 2. Joydev Mal, S/o- Paritosh Mal, Vill- Tara, P.O- Guiyadaha, |land: Bastu (Pucca Griha) [ g) Rs.46,47,961.

919, corresponding to L.R. Khatian no. 2600 in Mouza Tepul, J.L. no. 1 under Police 721602 I ’ ’ costs and charges etc. P.S-Garbeta, Dist-Paschim Medinipur, Pin-721253 Mortgagor (s): Smt. 30.09.2022 with furth

Station Swarupnagar in the district of North 24-Parganas within the limits of the Tepul L (with 10 minute extension 3. Amarendu Nath Choudhury, S/o-Santosh Choudhury, Vil |[Subarna Karak z:gg-détel'accruv:; intiresetr

Mirzapur Gram Panchayet, PIN: 743273 together with a single storied building having Branch- Contai Main Branch to the last highest bid) + P.O-Sat Bankura, P.S- Garbeta, Dist- Paschim Medinipur, (SBT(KOWKGT), \I:V/O-Sasanka costs and charges etc ’

: : — — Pin-721253 ekhar Kara .

total covered area of 776 sq.ft. and b.utted & bounded as under: On the North: 8 feeF 6. |Prakash Mondal, S/o Sri Paresh Mondal (Borrower) Description of securitised Asset | a) Symbolic Possession " (with 10 minute extension

‘ﬁ”dg c$rsr’1mon. e (?" ‘ge tllias\tive Ieit W&defvmmog.passage, On the South: Vill-Hazrakhola, P.O- Uttar Haresh Chak, P.S- Contai, Dist- | Dist: Purba Medinipur, P.S-| b) No. Branch- Contai Main Branch to the last highest bid)

and ot ouranjan Majumder, On the West: Land of vianas Biswas Purba Medinipur, Pin- 721442 Contai, Additional District| c) Rs. 7,46,000.00 - - — - - - - — -

PART-II:- (The Second Properties):-All That piece & parcel of land measuring about Guarantor (s): Sub Register- Contai -1,| d) Rs. 74,600.00 Bld_ders_are advised to V|S|tth_e website (Www.mstcecommerce.com) of our e auction service prowderMSTC Ltd to participate in

16.672 decimals forming part of R.S./L.R. Dag no. 346 under L.R. Khatian no. 919 1. Anukul Sheet, S/o Dhananjay Sheet, Vill- Gopalchak, P.O- Mouza -Hazrakhola, J.L No:| e) Rs. 10,000.00 onllqe bid. FngechmcaIAssmance P!easg callMSTC HELP DESK No. 033-2290100.4 ang other help line numbers available in

. . X ; _ ¥ Dist. L in- |611, Khatian No-770, Plot| ) 14.05.2025 service providers help desk. For Registration status with MSTC Ltd, please contact ibapiop@mstcecommerce.com and for
corresponding to present L.R. Khatian n0.2525 & 2526 in Mouza Tepul, J.L.no. 1 Uttar Haresh Chak, P.S- Contai, Dist- Purba Medinipur, Pin ibapifi
N . - X e [ 721442 No; 116, (Bastu), Area 10 From 12.00 PM 4.00 PM EMD status please contact: ibapifin@mstcecommerce.com

l{ndﬁf Police Staﬂon.Swarupnagar in the district of North 24-Parganas within the 2. Balai Lal Payra, Sfo-Late Sudhir Chandra Payra, Vill- | Decimal With Griha. g) Rs. 5,04,723.00 For property details and photograph of the property and auction terms and conditions please visit: https://ibapi.in and for

limits of the Tepul Mirzapur Gram Panchayet, PIN: 743273 & butted & bounded as Purba Bhagaban u,r PO- Chanpatala. P.S- Contai ’Dist— Mortgagor - . clarifications related to this portal, please contact help line number 18001025026 and 011-41106131. Bidders are advised to use

under: On the North: 8 feet wide common passage, On the East: others land, On the Purba Medigipur Fr’)in-y725442 P C ’ - Sri Prakash Mondal. z;gzﬁz&zl':gff’ugg?nf;?:;' Property ID Number mentioned above while searching for the property in the website with https://ibapi.in and

South: Land of Dag no. 4, 5 & 6, On the West: Land of Golok Mandal : . ; g * | www.mstcecommerce.com

g 3. Soumit Das, Sfo Late Ardhendu Das, Vill- Purba costs and charges etc. Decision of the Bank Authority regarding auction and acceptance of rate shall be final and binding on bidders.

Date: 10/04/2025 Mr. Jayanta Mondal Mahammadpur, P.O- Basantia, P.S- Contai, Dist- Purba
: : . . Medinipur, Pin-721442 (with 10 minute extension sd/-,

Place:- Gobardanga, North 24 Parganas Authorised Officer P o to the last highest bid) | Date: 11.04.2025 Authorized Officer

For Profectus Capital Private Limited Branch- Contai Main Branch Place: Contai Contai Co-operative Bank Ltd.
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